Hindustan Times

- yllld“l.:).,il @I e e — W Ty e — —— e ————————— e — _

S Ted Wad, 5-U, FETe A
C.R. BUILDING, 5-A, MAHATMA .

~ ADVERTISEMENT CALLING FOR CONSTITUTION OF

ﬁ REGULAR PANEL OF SENIOR/JUNIOR STANDING
COUNSELS FOR HANDLING CASES OF INDIRECT

TAXATION OF CBIC BEFORE THE JHARKHAND HIGH

COUR, RANCHI
Senior Standing Counsels : Two posts
Nature of work : To represent the cases pertaining to the jurisdiction of
CGST & Central Excise Commissionerates, Ranchi and Jamshedpur
relating to Indirect Taxation before the Hon'ble Jharkhand High Court.
Junior Standing Counsels : Two posts

Nature of work : To represent the cases pertaining to the jurisdiction of
CGST & Central Excise Commissionerates, Ranchi and Jamshedpur
relating to Indirect Taxation bgfore the Hon'ble Jharkhand High Court.
Eligible persons/Officers may submit their applications in Proforma A/A 1
along with self certified copies of relevant documents to this office on or
before 15.03.2021 atthe above address.
Eligibility and other terms and conditions will be as contained in DOF
No.278A/43/2007- Legal dt. 05.12.2007 and F.No.278A/50/2011-Legal
dt. 14.09.2012 which can b downloaded from www.cblc.gov.in or may
be obtained from this office.
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